CENTRAL ADMINISTRATIVE TR RLINAL
PRINCIPSL. RENCH

ﬁka@w Delhi, this the 12+h day of December,

2000

MON’RILE SHRI JUSTICE ASHOK  AGARWAL., CHATRMAM
MON’BLE SHRI S.A.T. RIZVI, MEMBER

Dr. Pramod Kumar Shukla,

S0 Shri G.S. Shukla

Agsd about 44 177 vears,

RAD J=3/771, Khirki Extension,
Malviya Magar,

Mew Delhi & Emploved as

Ticket Collector in the
Morthern Railway, N. Delhi
(Advocate » Shri J.K. Rali)

- YERSIIS
1. Inion of India

Through thes Chairman,
Railway Board,

HFovi. of India, Rail Bhawan

Mew Delhi @ 110 ool

. The General Manager,
Morthern Railway,
Railway HQrs,

Baroda Housze, New Delhi

(Advocate = Shri R.L.

Dhawan)

QAR D E R __(ORAL)

Hon’ble Shri Justice Ashok Agarwal
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